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Defence Supplies in the Ministry of

Defenec (Shri Hathi): (a) Yes, Sir.
(b) Yes, sir;
(c) 18th August, 1968;

(d) the matter was under examina-
tion of Government of Maharashtra
and their reply has now been received.

(e) The reply of the State Govern-
ment is under examination and fur-
ther course of action will be decided

in the light of the legal opinion.
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